FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE A TTENTION OF THE CREDITORS OF NANDLAL KAMAL KISHORE VYAPAAR PVTLTD
RELEVANT PARTICULARS
1. | Name of corporate debtor NANDLAL KAMAL  KISHORE
VYAPAAR PVT LTD
2. | Date of incorporation of corporate debtor 12/01/2006
3. | Authority under which corporate Jebtor is | Ministry of Corporate Affairs {(ROC
incorporated / registered Kolkata-West Bengal)
4, | Corporate Identity No. / Limited Liability | UST109WB2006PTC107233
Identification No. of corporate debtor
5 [ Address of the registered office and principal | 1A AKRUR DATTA LANE KOLKATA-
~ loffice (if any) of corporate debtor 700012 (WB) |
6. | Insulvency commencement date in respect of | 02/02/2021{order received on 03/02/2021)
|| corporate debior i
7 | Estimated date of closure of insolvency 31072021
resolution process - |
8 | Name and registration number of the insolvency | Ajay Kumar Agarwal
professional acting as interim  resolution IBBI/IPA-002/1P-NOO60S/2018-
| professional S 2019/11839
9 | Address and e-mail of the interim resolution | Registered Address:
professional, as registered with the Board Plot no. ID/31/1, Street No. 1111,
PS QUBE, Unit Number 10154, 10" Floor
Beside City Centre 2, Kolkata-700161
Email ID: ¢s.3aa.20 1 4@gmail.com
0 | Address and e-mail to be used for | Registered Address:
correspondence  with  the interim resolution | Plot no. 1D/31/1, Street No. 1111,
professional PS QUBE, Unit Number 10154, 10" Floor
Beside City Centre 2, Kolkata-700161
L i Emall ID: cirp.nkkvpl@gmail.com
I'1. | Last date for submission of claims 18/02/2021
17 | Classes of creditors, il any. under clause (b) of [ Mo Class is ascertained by the Interim
| sub-section (6A) of section 21, ascertained by Reselution Professional
| | the interim resolution professional _
73 Names of Insolvency Professionals identified to | Not Applicable
act as Authorised Representative of creditors in
a class,
14. {a} Relevant Forms and Web link: :
(b) Details of authorized representatives https://ibbi.gov.infhome/downloads
are available at: Physical Address: As in (10) above

_I -
Notice is hereby given that the

National Company Law Tribunal has ordered the

commencement of a corporate insolvency resolution process of the Nandlal Kamal Kishore
Vyapaar Private Limited on 02/02/2021

The creditors of Nandlal Kamal Kishore Vyapaar Private Limited
to submit their claims with proofl on or before 18/02/202]

on are hereby called upon
to the interim resolution

professional at the address mentioned against entry No. 10,




The financial creditors shall submit their claims with proof by electronic means only. All
other creditors may submit the claims with proof in person, by post or by electronic means.

The submission of claims is to be made in accordance with Chapter IV of the Insolvency and
Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016, The claim with proof is to be submitted in following specified forms along
with documentary proof in support of claim:

o Form B- for Claims by Operational C reditors except workmen and employees

e Torm C— for Claims by Financial Creditors

e Form CA — for Claims by Financial Creditors in a class

e Form D- for Claims by workmen and employees

«  Form E— for Claims by authorized representatives of workmen and employees

e Form F- for Claims by Creditors (Other than Financial Creditors and Operational

Creditors of the Corporate Debtors)

Submission of false or misleading proofs of claim shall atract penalties.

AJAY KUMAR AGARWAL
Place: Kolkata Interim Resolution Professional
Date: 05/02/2021 Regd No.:|BBI/IPA-002/1P-NODG08/2018-19/11859
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RONSON TRADERS LTD.

CIN: LS1209WE1982PLE035358
Regd. Office ; 31, R.M. Mukhesjee Rosd
Sih Floor, Kolkata - 700 001
Tel : X242 9356, 2248 7088, Fax ; 2248 6189
E-mail : ronsontradersi@balasugar.ong
Wabsite : waw ronsontraders.com

NOTICE
Molice is hareby gven pursuant lo Ragulatons

29 gnd 47 of the Securities and Exchangsa Board
of India [Listing Obligations and Disclosure
Requiremenls) Regulations, 2015, that a Mesating
of the Board of Direciors af the Comparty will ba
held on Fridey, 12th February, 2021, inter afia
nter alia to consider and approve the Unaudited
Financial Results (Standakne and Consolidated)
for e thind quarier ard nine months ended 3151
Decamber, 2020

This Molice is also avafable on the Company's
websile at www.ransonfradars.com,

THE GANGES MFG. CO. LIMITED
CiW; LS1809WB1916PLCEI2TE
Regd. Office 334 Jawahardal Mehm Road,
Gth Floor, Flat Mo, A1
Chattesjee Inbarnational Centra,
Healkata-m000m
Telephaone: +81 33 2236-0881 | 0843
Fax Mo+91 33 2268 7591
Ernail: gmatd@Eomail com
Websde: www.gangasjule.ca.in
Molice pursuant b Regulation 47 read with
Regulation 23 of the SEBI [Listing Chligations &
Disclosure Requirements) Reguations, 2015
be and ks heraby givan that the meeling of 1he
Baard of Diractors of The Ganges
Menufacturing Company Lamied will be held on
Friday, 12h day of February, 2021, inter giig, o
conskier and approve the unawdited fnancial
results for the quarter and nine manths ended
31! Dacamber 2020, This inlimalion is also
gvalable on the website of thae Company ie.

Www.gangesjule.co.in,

SPML INDIA LIMITED

Regd. Off.: 113, Park Streel. Poddar Poent,
South Block, 3rd Floor, Kolkata -700016
Ph. +91-5T1130851 3, Wobsibe: ww.sombncka rel,
Email; info.spmlindiai@gmail .com,
CiIN: L51109WB1988PLCID2362

NOTICE i hereby given that pursuant fo
HH%'IlJlElle:H'I 29(1)(a) read with Regulation 47
of the Securities and Exchange Board of
India (Listng Obligation and Disclosure
Requirements) Regulations, 2045, a
Meetng of the Board of Directors of the
Comgany  will be held an Thmda:l.l the
11" day of February, 2021, inter-ala to
consider, approve and fake on record the Un-
audled Financial Results of the Company for
the quartar/nine month ended 31 December
2020,

The Notice may alse be accessed on the
Comgany’s website at www.spmlindia.met
and also on the Stock Exchange's website at

HALDER VENTURE LIMITED

(CIN : LT4210WB1982PLC03511T)
Regd. Office; Diamond Heritage,
i6 Strand Road,10th Floor, Room
No-1012, Kolkata, West Bengal.
NOTICE

MNotice iz heraby given wilh Stock
Exchange, that a meeting of the
Board of Directors of the Company
will be held on Friday 12th February,
2021 at 05:00 PM, at Diamaond
Haritage, 16 Strand Road, 10th
Floor, Room No- 1012, Kolkata-
700001 o consider and approve
the Un-Audited Financial Resulls
of the Company for the quartar
ended 3181 December, 2020.

The said Information Is also
available on the Company's
wabsite at www. haldervaniure,in
and also avallable on the wabsile

! i | Slock Exchange al
By Crder of the Board) Wi el in ia Limi Erww.bulndln.:nm
For Ronsan Traders Lid| | For The Ganges Manuéciuring Company Lid PO NENL o leflfﬂ By Order of the Board
Ashok Kumar Daga Sd!- Ravi Garg Keshab Kumar Halder
Place: Kolkata Director] | Place: Kolkata Ram Karan Gupta Date: 04.02.2021 Company Secretary & Place Kolksta  Managing Director
Date: dth February. 2021 DIN- 03621528) Dated: 04.02.2021  Company Secrelary Place: New Dalhi Compliance Officer | | Data:04.02 2021 DIN: QOST4080

I'HIRANI PROJECTS LIMITED
Reg. Off. : Subol Dutt Building, 13, Brabourne
Road, Mezzanine Floor, Kolkata-700001
E-mail: thiraniprojects @ gmail.com
Website : www.thiraniprojects.com
CIN : L45209WB1983PLC036538
NOTICE
NOTICE is hereby given that meeting of the
Board of Directors of the Company will be
held pursuant to Regulation 29 of the SEBI
(LODR) Regulation, 2015 on Saturday, 13th
day of February, 2021 at our Registered
Office at Subol Dutt Building, 13, Brabourne
Road, Mezzanine Floor, Kolkata-700001, at
12:15 p.m., inter-alia, to consider, approve
and take on record the Un-audited
Standalone Financial Results for the quarter
ended on 31st December, 2020 subject to
Limited Review Report by Statutory Auditor
in terms of Regulation 47(1)(a) of the SEBI
(Listing Obligations and Disclosure
Requirements) Regulation, 2015 ("Listing

Regulation') with the Stock Exchange.
Further, the details of this Notice has been
uploaded on the Website of the Company at
the http://www.thiraniprojects.com notice.
php as well ason the website of the stock
exchange at the link http://www.bseindia.
com/corporates/ann.aspx?scrip=538464%2

0&dur=A

By Order of the Board
For THIRANI PROJECTS LIMITED
Sd/-
Utpal Dey
Managing Director
DIN 06931935

Place:Kolkata
Date : 04.02.2021

SELLWIN THADERS LIMITED
Registered Office : 26/1/1A, Strand Road,
2nd Floor, Kolkata-700001
Phone: +91 33 2231 3974
E-mail: selltl_1980@yahoo.co.in
Website : www.sellwinindia.com
CIN : L51909WB1980PLC033018
NOTICE
NOTICE is hereby given that meeting of the
Board of Directors of the Company will be
held pursuant to Regulation 29 of the SEBI
(LODR) Regulation, 2015 on Saturday, 13th
day of February, 2021 at our Registered
Office at 26/1/1A, Strand Road, 2nd Floor,
Kolkata-700001at 2:45 P.M., inter-alia, to
consider, approve and take on record the
Un-audited Standalone Financial Results
for the quarter ended on 31st December,
2020 subject to Limited Review Report by
Statutory Auditor in terms of Regulation
47(1)(a) of the SEBI (Listing Obligations and
Disclosure Requirements) Regulations,2015
("Listing Regulation') with the Stock

Exchange.

Further, the details of this Notice has been
uploaded on the Website of the Company at
the http://www.sellwinindia.com/inv.html as
well as on the website of the stock
exchange at the link http://www.bseindia.
com/corporates/ann.aspx?scrip=538875&d

ur=A&expandable=0.
By Order of the Board
For SELLWIN TRADERS LTD
Sd/-
Navin Chandra Sharma
Managing Director
DIN : 00081104

Place:Kolkata
Date : 04.02.2021

Regulations, 2{16)
For the attention of the Stakeholders of ADIT

PUBLIC ANMNOUNCEMENT

{Reguation 12 of the Insolvency and Bankruptcy Board of india (Liquidation Process)

IIL EXTRACTION PRIVATE LIMITED

ﬁ:‘ll PARTICULARS DETAILS
1. | Mame of corporate deblor ADITI DILEXTRACTION PRIVATE LIMITED
2, | Date ol inconporation of corparabe deblar | 1300802007

i

durtharity snder which corporade debdor
i% incanporabed / regishered

ROC Kolkata Lnder the Companies Acd,
1856

4, | Corporate Idendity Mo, ¢ Limited Lability
ldenlificalion Mo, of corparale debior

LS32EWE200TPTC T 7 Tod

B, | Addrass of the registersd office and
principdd office (if any) of corporade

Diarmend Chambers, Block-l, Suite No. BE,
40 Chowringhes Lane, Kaolkata - 700 017,

dettar WWasl HEII'IQEl
. | Db of clasume of Insolency Resalution | 020202021
Process

Liquidation commencement dade of
corporale debilor

020022021 {Order downloaded on dih
February, 2021)

B, |Mame ard registration number of the
insolvency professional acting  as

Surzndra Kurmas Sgareal
IBEBLIFA-0O/IP-POOA25/201 T- 1811401

VEGETABLE PRODUCTS LIMITED
Regd. Office : Subol Dutt Building, 13,
Brabourne Road, 6th Floor, Kolkata-700001
Phone:+91 33 22315686-87;
Fax:+91 33 22315683
E-mail: vpl1953@yahoo.com ;
Website : www.vegetableindia.com
CIN : L01122WB1953PLC021090
NOTICE
NOTICE is hereby given that meeting of the
Board of Directors of the Company pursuant
to Regulation 29 of the SEBI (LODR)
Regulations, 2015 will be held on Saturday,
13th February, 2021 at our Registered Office
at Subol Dutt Building, 13, Brabourne
Road,6th Floor, Kolkata-700001 at 12:45
P.M, inter-alia, to consider, approve and take
on record the Un-audited Standalone
Financial Results for the quarter ended on
31st December, 2020 subject to Limited
Review Report by Statutory Auditor in terms
of Regulation 47(1)(a) of the SEBI (Listing
Obligations and Disclosure Requirements)
Regulations, 2015 ('Listing Regulations')

with the Stock Exchange.

Further, the details of this Notice has been
uploaded on the Website of the Company at
the http://www.vegetableindia.com/investor.
html as well as on the website of the stock
exchange at the link : http://www.bseindia.
com/corporates/ann.aspx?scrip=539132&
dur=A&expandable=0

By Order of the Board

For VEGETABLE PRODUCTS LIMITED

Sd/-

Place:Kolkata Tanmoy Mondal

Date : 04.02.2021 Managing Director

 SHREESECURITIESLIMITED |
Registered Office : 3, Synagogue Street,
3rd Floor, Kolkata-700001
Phone: +91 33 2231 3366-67
E-mail: ssl_1994 @yahoo.co.in
Website : www.shreesecindia.com
CIN : L65929WB1994PLC061930
NOTICE

NOTICE is hereby given that meeting of the
Board of Directors of the Company will be
held pursuant to Regulation 29 of the SEBI
(LODR) Regulation, 2015 on Saturday, 13th
February, 2021 at our Registered Office at 3,
Synagogue Street, 3rd Floor, Kolkata-
700001, at 1:45P.M, inter-alia, to consider,
approve and take on record the Un-audited
Standalone Financial Results for the quarter
ended on 31st December, 2020 subject to
Limited Review Report by Statutory Auditor
in terms of Regulation 47(1)(a) of the SEBI
(Listing Obligations and Disclosure
Requirements) Regulations, 2015 ("Listing

Regulation') with the Stock Exchange.
Further, the details of this Notice has been
uploaded on the Website of the Company at
the http://www.shreesecindia.com/invr.html
as well as on the website of the stock
exchange at the link http://www.bseindia.
com/corporates/ann.aspx?scrip=538975&du

r=A&expandable=0.

By Order of the Board
For SHREE SECURITIES LIMITED
Sd/-
Basant Kumar Sharma
Managing Director

Place:Kolkata
Date : 04.02.2021

FAYSHREE CHEMICALS HIVHTED,
CIN: L24119WB1962PLC218608
Registered Office : 31, Chowringhee
Road, Kolkata-700016
E-mail: jcl@jayshreechemicals.com
NOTICE
Pursuant to Regulation 29 of the SEBI
(Listing Obligations and Disclosure
Requirements) Regulations, 2015, Notice
is hereby given that a Meeting of the Board
of Directors of the Company will be held
on 11th February, 2021 at 3.30 P.M. to inter
alia, consider and approve the Unaudited
Financial Results for the quarter ended

31st December, 2020.

Sd/-
Place : Kolkata S.K.Lahoti
Dated : 04-02-2021 Company Secretary

BHARTIA SONS LTD.
CIN: L15205WB1844PLCO11 TN
Regd. Office : 12, Government Placea East
Holkats - TOO0GS, \W.B
Webhsite: ww bharli@sons, com
Ermail 1D bhart@sonsiigmail com
Tel: 033-22481143 F ZA62807F2

PUBLIC NOTICE

Motice is hergby given that pursuant to the
HEFulaliﬂn 33 of lhe SEBI [Listing
Cbligation & Disclosure Reguirements)
2015, & mealEng of the Board of Directors
of the Company will be held on Saturday,
13th February, 2021 at the Registered
Office of the Company inter alia, o consider,
approve and take on record the Un-Audited
Financial Result of the Company
for the quarter & nine months endad
315l December, 2020,

RIGA SUGAR CO. LTD.
CIN : 15421 WB1930PLCO32970
Reqgd. Ctfice - 14 Netaj Subhas Road,
Kolkata - TO0DDA
NOTICE

Nolice is hereby given that pursuant to
Regulation 29 and 47 of the SEBI (LODR)
Regulations, 2015, a Meeting of the Board
of Directors of the Company is scheduled
1o be hekd on Thursday, the 11th February,
2021 to consider and take on record the
Unaudited Quartedy Financial Resulis
{with limited review by Statutory Auditors)
of the Company for the three months
period ended 315! Decambar, 2020,

Al CHAMPDANY INDUSTRIES LTD,
CIM : LS1309WB 191 TRLCOM2 T T
Riapd. Office: 25, Princep Siraed,
Faolkata = 700 OTE
a-mall:cil@ha, champdany.ca.in,
wabsie: warwjusa-workd com
Fh: 033-2237 7800 Fax: 033 22363754
NOTICE
Matica is baraby givan purswant b Regulalion 23 of
the SEBI [Listing Obdgasions & Disclosure
Riqurerments| Feguiatons, 2015 that & meedng af
tha Board of Direciors of the Comparry will be hald
o Sunctay, the 14th Fetiraary, 2021 at 3.00 0.m,, al
ragislered affice of the Company arler ala, b
considar and apprave the Un-audited Standalons
#nd Congolidaled Financal Resulls ol ke
Campary far the guarler and nine-manths endad
1=t Dacember, 2020
Thie sad Mofice may be accessed on Lhe
Campany's websila st hitps-fesww.juta-world.com
and ey alsa be accessed an the Shock Exchange
vrabsite at hllpelwaw bsinda com
By Order of the Board
For Al Champdany indusines Lid

Place: Folkats Sd-

Dale: (4022031 Execulive Directar & GFO

ended 3151 Dacamber, 2020

Wi nsaindia.com and www besindia.com.

4 JAI BALAJI INDUSTRIES LIMITED
CIM : L2T102WE1995PL COBATRE
Regd. Office - 5, Bentinck Street, Kolkata - 700301
Phone : +91-33-22489308, 22458173, Fax ; +81-33-22430021
Wabsile © www jaibalajigrosp.com, Email | jaibelajiifiaibalajigroup.com
NOTICE

Pursuant to Regulation 29 read with Regulation 47 of the SEBI {Listing Obligations and
Disclosure Requiremanls]. Regulations 2015, nofice is heraby given that the meating of tha
Board of Directors of the Company s scheduled to be hald on Frigay, 12h February, 2021 at the
Registerad Office of the Company, inter 883, 1o consider, approve and take on record amangsi
other items of Agenda 1he Unaudited Financial Results of the Company far the third quarbar

This Mofice shall also be avaable on the Company's websile iz www,jaibalaigroup.com and on
the website of the Slock Exchangss whena the equily sharas of the Company are ksted &l

Sdi-
Place : Kolkala Ajay Kumar Tanila
Date . 04,02 201 Company Secretary

For Jai Balaji Industries Limited

BERGER PAINTS INDIA LIMITED
Loss of Share Cerlificates

liguidatar NOTICE is hereby given that the following Share Certificates of Berger
0, | Address and e-mail of the liguidalor, as| Bhawani Enclave, 30, 99C Girish Ghosh Paints India Limited having registered office at Berger House, 129, Park
registered with the Board Fizad, Liluah, Howrah- 711204, WE Street, Kolkata - 700017 have been lost;, misplaced; stolen and for are
surandraca@gmail.com uniraceable
1000 Address and e-mail o be used for| Poddar Court, Gabe Moo 1, Fioom Mo, 816, B “Embﬂr's Ehare. Hn‘ﬂf Dii_tinc“?a Hﬂ,s_
comaspondence with the ligudator Floar, 18 Rabindra Sarani, Kolkata -F00001, Regd. folio | Certificate No(s.) | Shares From To
WasiD 1 : "
gl e 50 / 093 406306 2400 | 405092729 - 405095128
11.| Last date for submession of claims 0403021 RO G3 410348 g8 1094978814 - 1094979773

againgd tem MNo, 10,
The linancial creditors ghall sulid thair clams
creditors may submit the claims with tha proaf in

Molice is heraby given hal the Nalional Company Law Tribunal Kolkala has ordened 1he
commenoement of liguidetion of the Aditi Ol Extraction Private Limiled on 02022021,

The stakeholders of Aditi Oll Extraction Private Limited are hereby cafad upon to subms
their claims with proof on or before 45h March 2021, to the liquidator at the address mentoned

Subrméssion of false or misleadng proof of claims shall atiract panalties

wilh proad by elecirone means only, All other
parsan, by postor by elacironic means,

Sdi-
Swrendra Kumar Agarwal
IBEVIPA-001/IP-PODE252017- 1851 1401

Place : Kolkata
Diaie ¢ 0400202021 Ligquidator of Adit Ol Extractien Pyl Ltd.
FORM B
PUBLIC ANKOUNCEMENT
iReguiation 12 of he reshency and Bankrupbey Bosed of Indis (Liquidation Process) Reguiations, 2016

FOR THE ATTENTION OF THE STAKEHOLDERS OF
AXIOM ESTATES ADVISORY SERVIGES PRIVATE LIMITED

| Mo of corporale debéar

51 | FARTICULARS DETAILS

Mo

1. | Nama of corporata dabbor AX|0M ESTATES ADVISORY
SERVICES PRIVATE LIMITED

2 | Dabeof modmaration of corpasabe desior 20507

[ 5 | Authorily under which corparate debior (s mcorporaied |
{ registered RoC-Kolkata
4, | Corporata [dantty Mo/ Limitad Liability [denlification U4S400WB200TPTC 116 TE]

| prodessianal acling as quidator

5. | Address of the reqistered office and princpal ofice PTi Buikling, Tth Flogr DP9 Kelkata,
ey ofcorporstedeblor | WBTOIO8Y

6. | Dabe of dosure of Insclvency Resalulion Process 2801201

7. | Liguidafion commancement dale of corporata dabbor 2801204

]

| Mama and regesbafion rumbar of the nsalvancy

EEPA-DONP-PIS4 RS20 71811589

| with the Baard

8. | Address and e-mall of e igudator, 33 regiiened

Hwastk Apariment, 334157, Jessore
Foad, F Mo-2H, Kalkate- 700081
nka_saf@noimail.com

10. | Address and e-mail 1o ba usad far comesponda
wilh the liguictalos

] Lake View Aparimenl P-887. Black-4,
Lakehowe, Kakala - TO00AG

AXIOM.LO, 202 EGMAIL.COM

11. | Last date for submission of ciaims

28012021

The siakehalders of AXI0K ESTATES ADVISORY
upn fa submit thesr claims with proot on or befiore 27
aganstitem Me 14,

The firancial credibors shal subimit Meir Sams wih

Liguidalor
Mame and signature
Diarleand place; 04,02 2021 - Kodkata

commencement of liquidalion of e AXIOM ESTATES ADVISORY SERVICES PRIVATE LIMITED on

iy Subenil b clairs with e proalin person, by postar by alecimnic means
Subenission of fatss or misleading prood of claims shall atiract penalliss.

2o

SERVICES PRIVATE LIMITED are herety called
(2. 2021, 1o the bquidatar at the Bddrass mentoned

proal by efectionic means onby, All ather cheditars
Sdi-

Karaj Mumar Agraraal
{IBSIPAO0IP-FOOS9H1 T- 1811 568)

EXTRACT OF STATEMENT OF UN-A

JAYSHREE NIRMAN LIMITED
CIN NO-L45202WB1992PLCOS4157
Regd Office: Room Mo 503, 1 British India Street Kolkata -700 069
E-mail Md: jayshreenirmanlimited@gmail.com

RESULTS FOR THE QUARTER ENDED 315T DECEMBER, 2020

UDITED STANDALOMNE FINANCIAL

{Fg. im '000)
STANDALONE
|:l Particulars Quarter |Yeer fo Date | Quarter
i | ending From ending
December |01.04 2020 fo| December
31 2020 31.12.2020 3 2020
Un-Audited | Un-Audited | Un-Audited
1 |Total Income from
aperations{Met) 1505 3420 Bvvy
2 |[Nat Profit{Loss) from ordinary
activities after tax 126 1211 489
3 [Paid-up Equity Share Capital 50612 50612 50612
Face Value of R2.10 each 10 10 10
TﬁaﬁervEE ax:ludmaualuﬁﬂn
Reserve as per Balance Sheet of
previous year as on
Ji1st March 2020 34918 348918 J4918
5 |Earnings Per Share
(Basic & Diluted) 0.02 0.24 0.10

Note:-

The abowve is an axtract of the det
Results filed with
tha SEBI
Regulations, 2015

Date | 41h February, 2021
Place: Kalkata

the Stock Exchanges under
(Listing Obligations And Other Disclosure Requirements)

The full format of the Quarlerly Financial Results may be accessed
an the Company's website at www jayshreeninrman.com

alled formatl of Quarterly Financial
Regulation 33 of

By the Order of the Board
For Jayshree Mirman Limited
Kakali Dutt

Director

DIM Mo, 0008536350

toits R
Road,
the date of publication.

istrars & B MAN

Date : 04.02.2021

Application has been made by the registered Shareholder to the Company
for issue of duplicate share certificate in replacement of the above, Any
parson having any objaction to the issue of duplicata Share cedificate as
aforesaid is required to Indie with the Company at the above address or

GEMENT SERVICES (P)LTD., P-22,Bondel
olkata-700 019 his/her/their objection therato within 15 days from

Anju Lodha

27T K.B..Sarani,
Dum Dum,

27, Mall Road ,
Sawagat Building,
Kolkata - 700 08

f‘

ANKUR MARKETING LTD.
CIN-L52110WB1985PLC240038
Regd. Office: 210, Ruby Park, Kasba Rathtala, Kolkata-700078
Ph: 033 7130 0203; Email: ankurmarketing85@gmail.com
Website: www.ankurmarketing.com

"\.."

NOTICE

Pursuant to Regulation 29 and 47 of SEBI (Listing Obligations and
Disclosure Requirements) Regulation 2015, notice is hereby given
that the meeting of Board of Directors of the Company will be
held on 11th February, 2021 at 4:00pm at 210, Ruby Park, Kasba
Rathtala, Kolkata-700078, registered office of the Company
inter-alia to consider and approve the unaudited financial results
(standalone) for the quarter ended 31st December 2020.

By Order of the Board of Directors

Place: Kolkata _ 5d/-
Date: 05/02/2021 (Divya Singh)
\_ Company Secretar__:.;_,

For, Ankur Marketing Ltd.

FORM &
PLBLIC ANNOUNCEMENT
|Undar Regulation & of the Insolvency and Bankrupicy Beard of India
{(fnselvancy Resolution Process for Conporate Persons| Regulations, J048)
FOR THE ATTENTION OF THE CREDITORS OF NANDLAL KAMAL KISHORE VYARPAAR PNTLTD

RELEVANT PARTICULARS

Werdfication Me. of copamta debdar

1. [Wame of corporate deblor MANDLAL WAMEL KISHORE \WERAERAVTLTD |
2. | Diata of incorporation of coeporate debbor TONIT00E
3, | Autherily under which oarpornbe debor is Minzslry of Corparse Atars
inoorporated | regletaned {ROC Kelkala-Wast Beragal)
4. | Corporate identby Ma. ¢ Limited Liabiity UE11 D E200EPTC1 07233

5, | Address af the reqalered affice and peincpal

14 AEFUR DATTA LANE EDLKATR. TOOCE (WVE)

e s B8 ki s den prolessignal

affica (if amy) of corporate debtor

&, | Insgheancy commencament dabe in respect of LA dorder recesved an DAL
oniperide dibdar

¥. | Estrnaled dale of giosure of msodvendy SR
recllsion process

&, | Name and regisiration numbar of the insabency | Ay Kumar Sganal

EENPA-LO P-M006IHE01 B-2015/11859

d, | Adoress and e-mal of e interem resoiicn
professonal, a5 registered with tha Board

_Emaii I0: cs.5aa 2074 @ amail com

Fagsiered Address; Fio no, D11, Sbes fo, 1911,
P& QUZE. Unil Mumber 10158, 10th Floor Besida
City Cering 2, Kolkala-7I0A61

[b) Detaits of autharized repraseniaine

10/ Address and e-mai o ba used for comespondance. | Ragstered Address: Flot no, 8011, Stest Mo, 1911,
wilh tha inberm resclufion professonal S QUBE, Un Mumbar 1054, 10 Floor, Besde
Gty Centre 2, Bolkala-mod161
[Emall IDx cirp.nkovpiigmail com
11.{ Last data for submission of claims ene
12 Classes of credilors, if any, wnder dause (B of - | Mo Class is ascefained by the Inteim
sub-section (BA) of secien 21, asceralned by | Resclulipn Profesasianal
. the inbarim resokition pofessional _____ L
13 Hames of Isclvency Professionals denlified o | Mol Applicable
acl as Aulhortsed Represantalive of crediloms
in g class
14 {a) Rakwant Fomms and ‘Wab fimic ; htpe: S govinihomeidoanlcads

are avalaie gl

Pripsical Acklress: As in (10} abowg

= Form C—for Claima by Financal Cresitons
= Foem G- for Slaims by Financial Ceditvs inadass
= Form D for Claims by workmen and employes

Modca & hareby ghven that the Matonal Company Law Tribunal hes ordeend the commencemant of & comporats
insoivency neschifion prosess althe Mandal Kamad Kishore Wyapaar Private Limibed on 020250021

The credilons al Mandial Karmal Kishane Wapaar Priviate Limibed on ane henedy alled upon (o submil fer claims
with proalonor betore 1ROE202 fothe interim rezolofon prolessonal at the address mendoned againstentry Mo, 100
Tha finanial credilars shak submil Sheir claims with proof by electonic maans onk:. All other cradilars may submil
the claimes with procdin person, By pestor by decinonic means

The submisgion ol claims s b be meds in sceoedanos with Chapler I of he Irsobency and Bankuptey Boaand af
India {Inscivency Respluton Procese for Comporale Persons| Reguistions, 2016, Tha claim weth proof is bo ba
submifiedn folkneing spaciied formes along with documeniary procfin suppart of claim:

= Fiorm B= loe Gt ms by Operafional Credilors meoept varkmen and emplorpess

s Figrmm E=Tor Chaims by suiorized represeniafves ol wokmen and emplvess
= Famm F- for Cialms by Credibons (Orher $han Financal Crediors and Operaonal Crediors of te Corporata

Chetiors)
Zubmission alTake or mgleading proafs of daimshall atiact penalies

AJAY KUMAR AGARNAL
Plage: Knlkatas Iteminn Resolulion Professionsal
Diarbe: QBI04 Rapd Mo BEIPA-002P-MOCEDS 2012 191 1055

SIMPLEX INFRASTRUCTURES LIMITED

CIN: L4S209WE 1824PLCOD40ED
Registered Office | "SIMPLEX HOUSE',
27, Shakespears Sarani, Kolkata- 700017
Phone: 033 2301-1600
Fax +81 33 2283-5964
Emai id: secretanal ingal@simplaxinfra.com

Vehsite, www simplexinira.com

NOTICE

Molice 1s hereby given pursuant
to the provisions of Regulation
29 and 47 of SEBI (Listing
Obligations and Disclosure
Requirements) Regulations,
2015, (Listing Regulations) that
a meeting of the Board of
Directors of the Company will be
held on Saturday, February 13,
2021, inter-alia, {o consiger
and approve un-audited
standalone and consolidated
financial results for the third
guarter and ning months ended
December 31, 2020.
MNolice is also available on the
websile of the Company
www._simpiesanira.com and on the
website of Stock Exchanges
where the shares of the Company
arg listed i.e. www.bseindia.com,
www.nseindia.com and
www.cseindia.com
For Simplex Irﬂ'rnﬂuuh}ruthr;hd
d/-
B. L. Bajoria
Sr. Vice President &
Company Secretary
Place : Kolkata
Dated : 4th February, 2021

FORM NOQ. MCLT, 34
Achvertisement drl:iling petition
BEFORE THE MATIOMAL C ¥ LA
TRIBLIMAL
HOLKATA BENCH
COMPANY PETITION (CAA) NO, 1300KER02D
Connected with
COMPANY APFLICATION (CAA) NO.
G25KB2020
Ini the matiar of:

TANDHAMN TEXTILES PRIVATE LIMITED

Aind
KRISHNA SAREE EEELHE PRIVATE LIMITED

RAMISATI HOMES PRIVATE LIMITED
Aind

SAMNWARIA REALCOM PRIVATE LINITED

oo PETITIOMERS

NOTICE OF PETITION

A pettion under seciion 232 of the Companies At
203, for sanciioning the scheme of amalgamsaion of
KRISHMA SAREE CENTRE PRIVATE LIMITED,
RANISATI HOMES PRIVATE LIMITED and
SANWARIA REALCON PRIVATE LIMITED
[hereinafier collectively referred as Transfercs
Companies) WITH TAMOHAN TEXTILES PRIVATE
LIMITED (REFERRED TO AS TRAWSFEREE
COMPANY was presanted by the Pelitlensr
Companies Seeugh ils aulhcrzed reprisentalie
bafong he Kolista Bench of Malianal Campary Law
Tribunal via efiing in MCLT portal on the 23rd Day of
Novembar, 2020 and tha sad peflion & fived for
freaning before the Hor'bla Kolksta bench of National
Company Law Triunal on 2nd March, 2021
Any person desirous of supporting or apposing the
sald pettion should send o the pelifloners
advocalelaulhonized represenlalive, notice ol his
inlerihon, signed By him or bis advocale, wilh his
name and addrass, 50 &5 do reach the pedlionar's
advocatalauthorzed rapresentaiva not later than tao
days before e date fixed for the hesring of the
petion Where he seaks 1o appose the petifon, the
grolrvts of oppesiion or a copy of his afdyal shall be
fumishad with such nalice. A copy ol the pefition wil
be fumshed by the undersigned W any parson
reqgunng te same on payment of Ha prescibed
charges forthe same, i

C5 Mohan Ram Goenica
Praclising Commany Secralary
1Buthanzed Represantative an behali of Pedtionars)
Agcvess; 46 BB Ganouly Street, £th Floar
Date : 4022021  Foam Ra, B, Rokata-T00012
Place | Koikata

SPANGLE MARKETING

LIMITED
P-103, Princap Streal, 3rd Floor,
Aoom Mo. 24 Kolkata-T00072,
PH: 2237-0373 | 5021
CIN : L51311 WB1984PLCO50200
E-mail: parida.1985® rediffmail.com
www . Spanglemarkating.in
NOTICE

Motice is hereby given Pursuant to
Regulation 29 read wilh Regulabon
47 of thia Securities and Exchange
Board of India { Listing Obligations
and Disclosure Reguiremanis)
Hegulations, 2015, that the meeting
ol the Board of Directors will be
held on Saturday, 13th February,
2021 al 03:30 P.M. at Raglsterad
office of the Company at P-103,
Princep Street, 3rd Floor, Room
Mo. 24, Kolkata-7T00072 inter-alla
o consider, approve and lake on
record the Un-audited Financial
Raesulta for the third quarter and
ning months ended 31st Decembar,
2020 and other busineas as par
agenda items.

Furthar, pursuant to the Sacurities
and Exchange Board of India
[Prohibition ol Insidar Trading)
Aegulations, 2015 (Including any
amendmants, if any), the trading
window for dealing In Securities of
ihe company will reamain closad
from st January, 2021 till 48 hours
alier declaration of Un-audited
Financial Results for all the
Directors/olficers/ Designaied
amployees of the Company,

The inlonmabon contained in this nofice
is also available on the Company's
website www . spanglemarketing.in
and also wabsita ol the Stock
Exchange www.msei.in.

For and on behall of the

Board of Directors
Spangle Marketing Limited

Regd. Off ; 3, Metaji Sulbhas Road,
Mol eod House, Kolkats 700 004
Tel ; 033-22483236 /&0T1
Emad: InfoEibyronntea, com
CIM : L15421WE1880PLCDO0OG1 2.
HOTICE

Matice is hereby given that pursuant
1o Regulation 289 read with Regulation
47 of the SEBI (Listing Obligation and
Disclosure Requiremenis) Regulation,
2015, that the meeting of the Board of
Directors of the Company is scheduled
to be held on  Friday, the 12th day of
February, 2021 at its registered office
&t 330 P.M to consider inter alia
umaudited Financial Results for the
quarter Bnd ning months ended 315t
December. 2020,

The said information is also
available on the company's website
www tyroontea.com and alsc on the
website of the Stock Exchanges ie.
BSE atwww besindia.com.

By Qrder af the Board

For Tyreon Tea Company Limited
K. C. Mishra

(G, Secretary & CFO)
AE-13285

Place : Kolkata
Dabe : 04,02 2021

For Bhunténﬂﬁnna L. By oeder of the Baard
Place : Kolkata Mohit Srivastava Placa : Kelkatla B. K. Bhartia
Date ;422021 Company Secretary | |Date : 04022001 Company Secratary
TYROON TEA CO. LIMITED MAURIA UDYOG LIMITED

FOUNDRY FUELPRODUCTSLTD.
Reqd.Office: 70, Acharya Jagish
Chandra Bose Road , P.S. Shakespeara
Sarand, Kolala- 700017,

Tel Mo, 033 4066 BO72,

Wetsile: www foundryleal in
E-mail id: fourdryfugl& grmail com,
[CIM: LE0500WE 1964PLCO2E053]
MOTICE
Motice is hereby given pursuant to
Regulaton 28(1){a) and 47(1}{a) read
with Regulation 33 of SEBI (Listing
Cbligations & Disclosure Requirement)
Regulations, 2015 that a meating of the
Board of Directors of the Company will
be heid at Mumbai at 84, Maker Chamiar
i1, Mariman Point, Mumbai- 400021 on
Friday, February 12, 20218t 12:00 p.m
ter nter-alia, consider approve and 1ake
on record the un-audited financial resudts
of the Company for the quarier ended

st Decernber, 2020,
This infermation is also available
on the website of the Company al
www loundryfuel.indon the website of
the stock exchanges at wwe besindia.com,
By Crder of the Board
For Foundry Fuel Products legg-'d
(Sunil Vishwambharan)

Directar
Dili:- 02831247

Flace: Kolkata
Date: 03.02.2021

Regd. Offce-Anand Jyati Bullding, Room Ko, 107,
T5t Flowr, 41, Netaji Subhas Road, Kofata- 00 001,
PRo033-65180616, 21309902,

Wisit us cwwrs manria, com
e-mail Id- mauria@mauria.com
IN: L51509%WE1280PLLD33010

COMPANY NOTICE

Natice Is hereby given that a meeting of Board
of Directors of the Company I$ scheduled to be
held on Saturday February 13, 2021 at 3.00 PAL
1 602, Chiranjiv Tower, 43, Nehru Place, New
Dethi-110 0719 to consider, approve and to take
on recond, inter-atia, the Unaudited Financial
Results of the Company for the Third Quarter &
Nine-months ended on December 31, 2020 of
the Finanoal year 2020-21.

The notice is also available on the website of the
company at www.mauria.com and on the
website of B5E Limited at www. bsefndiaucom, &
C5E at www.Cse-India.com,

For MAURIA UDYOG LTD.

K orsta)
Pace: New Delhi Mg Director
Date- 0000 2011 DI O S 1
QUALITY SYNTHETIC INDUSTRIES LIMITED

Regd. Offlce-Anand byl Building, Room Mo, 307,
15t Floce, 41, Netaji Subihas Road, Kolkata-700 001,
Pho033-65180616, 22300902,

E-Mail Id quaiitysyntheticiEgmai com,
Web-site: wwwLqualitysyntheticfibre. com
(1N - L6592 9WEB 197 5PLID2SH56

COMPANY NOTICE

Notice is hereby given that 2 meeting of Board
of Dérectors is scheduled to be held on Thursday,
Febnaary 11, 2021 at 4.00 PM. a1 the Head Dffice
of the company at 602, Chiranjiv Tower, 43 Kehmn
Mace, New Delhi-110019 to consider, approve
and to take an record, Inter-alia, the Unaudited
Financial Results of the Compary for the Third
Quarter & Nine-months ended on December 31,
2020 of the finandal year 2020-21

The notice 15 5o avallable on the websile of the
compary at www,qualitysyntheticfibee com and
on the wehsite of MSEI Limited at www.msel.in
& C5E an www,.cse-india. com.

Fas Quallty Synthitic bndwibree Limited

5

(A K. Sureka)

Flace: Wew Dalhl Mg. Direrten
Date: 83,02.2001 DM o008 ik

ANKIT INDIA LIMITED
CIN L15500WEB 1981 PLCO33900
Registersd Office: FMC Fartuna,
14 A, 5th Floor, 234734,
A.J.C. Bose Road, Kolkata- 700020
Phone: (033} 2287-4360
Fax: +81 (33) 2281-0629
E-mad: ankit_floun@yahoo.com,
Website: www.ankitagro.com
NOTICE
Motice is haereby given pursuant fo
Regulation 29 read with Requiation 47 of
SEBI (Ligting Obligation and Dischosure
Requirerments) Regulations, 2015 thal a
meeting of the Boand of Directors of the
Company will ba held on Saturday, 13th
February, 2021 at 03.00 PM. at the
registered office of the Company at “FMC
Fortung™ 14A, Sth Floor, 234134, ALC,
Bose Road, Kolkata = 700020 (Physical
mode) and through Video Conferencing
facility (i any. to be availed by the directors)
fo consider inter-alia the Un-Audited
financia! results of the Company for the
quarter ended 31t Decamber, 2020,
For Ankit India Limited
Sl
Hitesh Chandak
iManagng Dirsctor)
DiIN: 00705368

Place; Kolkata
Date: (4.02 2021

MANGAL STEEL

ENTERPRISES LTD
Regd.Office: 248,G.T Road (N,
Salkia Howrah-T11108
PH : 2655-8331, FAX ; 2655-0468
CIN: L2T109WB1981PLC033969

NOTICE
Pursuant to Regulation 29 read with
Regulation 47 of the SEBI (Listing
Obligations and Disclosure
Heguirements), Regulations 2015,
notice is hereby given thatl the
maating of the Board of Directors
of the Company is scheduled to
be held at its registered office on
Friday the 12th day of February,
2021 at 1.30 P.M., inter alia, to
consider, approve and take on
record amongst other items of
Agenda, the Un-audited Financial
Results of the company for the
third guarter ended on 315l
Decamber, 2020
By Order ol the Board

Place: Howrah Sd/- Sarita Shaw
Date: 04,02 2027 Company Sacretary

SHARSHYAMURTI VANLIYA
PRATISTHAN LIMITED

CIM: LE7120WE1931PLE033640
144, 5TH FLOOR, FMC FORTLIRA,

ZHIIAAJ.CBOSE ROAD,

KOLKATA-TO0020.
Email: 128 9svpl@gmail.com,
Ph: 22874360
NOTICE

Motice is hereby given pursuan! to
Regudation 29 read with Regulation 47 of
SEBI (Listng Obligation and Distlosure
Reqguremeniz) Regulations, 2015 that a
meeting of the Board of Directors of the
Company will be held on Saturday, 13th
February, 2021 at 11:00 AM. al the
registered office of the Company at "FMC
Foruna® 14A, &th Floor, 234734, AJC
Bose Road, Kolkata = 700020 [Physical
mode) and through Videa Conferencing
facility (if any, to be availed by the direclors)
o consider inter—alia the Un-Audited
financial resufts of the Company for the
quarterended 3151 Decamber, 2020,

For Sharshyamurt Vangya Pratisthan Limited

PFOSITIVE ELECTRONICS LIMITED
Bolai Kulir, 234718, Justice Dwarkanath
Road. Bhowanipurs, Kolkatea - FO0 020

Phore: +81 8748691706
Email id: info.positvai@amad com,
Website: wanw positlveslecironics,
CIN: LET120WE1931PLCD33990

Motice is heareby giwen that pursuant to
Regulation 29 read with Regulstion 47 of SEBI
[Listing Obligalionz and Disclosure
Reguirerments) Regulations, 2015, a Meating
of the: Board of Direciors of the Company will
e held on Friday, 12th Febrsary, 2021 at
12:30 PM. at the Registared Office of tha
Company, inferafa, o consider, approve and
lake on record he Unaudiled Fedncal
Results and Limitad Review Report of the
Company for the guarter ended 31si
Decembar, 2020 and any otber malters which
is required for the Company with the
permiasion of tha chairman.

For POSITIVE ELECTROMNICS LIMITED
Slr-

Abhishek Sharad

Place: Kolkata Directaor

Date : 05022021 LHM: 00454715

This Molice is also available on the wabsie of
the Stock Exchangas where the shares of the
Company i lisbed a1 wanw bseindia.com and
On company's Websile al
wwn pasilivealecironics,in

COMPANY NOTICE

Sdi-

SHEADHA CHANDAK

Place: Kolkata twhale ime Dinechar)
Diale: 04,02 2021 DIN: 07615077

Place Kolkata Sdi-Satyananda Nayak Sd/- Siddharth Agarwal
Date- 03.022021  Company Secretary | | piace Wosats nlnr.:mr
Membership No:-ACSZ1997 | | nase 04 02 2001 DIM : 00349972

Anup Malleables Limited
Regd. OW.: 488, Rafi Ahmed
Kidwal Road, 2nd Floor,
Eolkata - fO0 D18
Tele, Fax; 81-33-302524544
Email Id: tulsyannk@gmail.com
Sharma@anupmalleables. com
Website: Hitp e anupmalaaties com
CIN: L2ZT310WB1881PLCO033923

I

Molice is hereby given that pursuant
o Regulation 28 read with
Ragulation 4T of tha SEBI [Listing
Obligations and Disclosure
Requiremenis) Regulations, 2015
that a meating of the Board of
Directors of the Company is
schaduled to be hald on Friday,
the 12th day of February, 2021 at
tha Reagisterad Olfice of the
Company o consider and approve,
inter-alia, the Un-Audited Financial
Results of the Company for the
guarter endad 31st Decamber,
2020.

The information contained in the
notice is also available at the
Company's website
www anupmalleables.com and
wabsile of the Stock Exchanges
al www. bsa-india com

For Anup Malleables Limited

SBINARAYAN RAJKUMAR MERCHANTS LIMITED
Regd. Office; Anand Jyoti Bullding, Room Ko, 107
141 Mo, 41, Netajl Subihas Road, Kolkata- 100001,

Phu033-65180616 , 22300902,
E-Madl b~ smrmerchanté@gmall.com,
Web-site: www snimenchant.com
(I - LS1109WR1968PLO02 7338

Notice is hereby given that a meeting of Board
of Directors 5 scheduled tobe held on Thursday,
Febnaary 11, 2027 at 2.00 PM. at the Head Office
of the company at 602, Chiranjiv Tower, 43 Nehru
Prace, New Delhi-110019 to consider, approve
and 1o take on record, inter-alia, the Unaudited
Financial Results of the Company far the Third
Duarter & Nine-months ended on December 31,
2020 of the Rnancal year 2020-21
The notice is slso avallabie on the websie of the
company 8 www.snrmerchant.com and on the
website of MSE] Limited at www.mselin & [5¢
3 wwrw, cse-indla.com,

For SRIMARAYAN RAJKLMAR MERCHENTS &ﬂ

(¥.E. Sureka)
Flace: Kew Dedhi Mg, Dwecter
Date: 3.02.2001 DiK-0D060160

MANGALAM INDUSTRIAL FINANCE LIMITED
Regd. Office: Subol Dutt Building,

13, Brabourne Road, Kolkata-700001
CIN : L65993WB1983PLC035815
Phone:+91 33 2231 5686-87&
Fax:+91 33 2231 5683
E-mail: mifl@miflindia.com &
mifl_1983@yahoo.co.in
Website : www.miflindia.com
NOTICE
NOTICE is hereby given that meeting of the
Board of Directors of the Company will be
held on Saturday, 13th February, 2021 at
our Registered Office at Subol Dutt
Building, 13, Brabourne Road, Kolkata-
700001, at 11:45 A.M., inter-alia, to
consider, approve and take on record the
Un-audited Standalone Financial Results
for the quarter ended on 31st December,
2020 subject to Limited Review Report by
Statutory Auditor in terms of Regulation
47(1)(a) of the SEBI (Listing Obligations and
Disclosure Requirements) Regulation, 2015
("Listing Regulation') with the Stock

Exchange.
Further, the details of this Notice has been
uploaded on the Website of the Company at
thehttp://miflindia.com/investor.html as wel
as on the website of the stock exchange at
the link http://www.bseindia.com/corporates
ann.aspx?scrip=537800&dur=A&expandable=0.
By Order of the Board
For MANGALAM INDUSTRIAL FINANCE LIMITED
Sd/

®

FRENCH MOTOR CAR COMPANY LIMITED
Regstered Ofice: 23434 A J C Boge Road
Kolkata - 700 020
CIN: L7471 0B 1920PLCO05ETA

NOTICE TO ALL MEMBERS
Mobice is hereby given that a meeting of the
Board of Directors of the Company will be
held at the Registered Office of the
Company on 12th February, 2021 at 4:30
PM to consider, inter alia, passing the
Unaudited Financial Results {(Provisional)
for the quarter ended 3151 Dacember, 2020

FRENCH MOTOR CAR CO. LTD
S00-

SANDEEP JATIA

MANAGING DIRECTOR

Place : Kolkata
Diate: 04.02. 2021

PRATAP HOLDINGS LIMITED
CIN: LTDT0TWB1872PLCT 04781
Regd. Office: & B.B.O. Bag (Easl)
Kofkata — 700 001 [Wast Bengal)
Phone: (033) Z230-73%2
Fax @ (033) 22306317
Email: pratapholtingsid@igmail.com
Website: www. prataphakdinglimited. in
NOTICE
Motica & hereby given fiat pursuand io Regulation
20 read with Reguiation 47 of the SEBI (LODR)
Regulations, 2015, a Mesling of the Bpard of
Directors of the Company will be held on
Saturday, the 13th February, 2021, nter aia
fa cansider, approve and taka on recond the Lin-
audited Financizl Resulls of the Company for
the guarler and ning month ended 31si

Decamber 2020,

The Motice i alsa avaitable on the website of

the Company al wyww. pratagholding@milad.in

aned also on the website of the Stock Exchange
at wrw.csa-india.com,

For PRATAP HOLDINGS LIMITED

Sl

F.K. Kejriwal

Diractor

Place : Kaolkata
Date : 4th February, 2021

ASIATIC OXYGEMN LIMITED
CIN: L24111WE 196 1PLCOZA0ET
Regd. Office; 8 B.B.D. Bag (East),
Kolkata-700 001 {West Bangal) Ph,: (033
2230-T391/7392, Fax: (033) 2230-6317
E-mail: asiaticoxygenltd @grmail.cam
Website: www asizlicoxygenitd.com
HNOTICE
Motice is herety given thal pursuant o Regulaton
29 read with Regulaian 47 of the SEBI {LODR)
Requlations, 20%, a Meeting of the Board of
Diracters of the Comgany will ba hald on
Saturday, the 13th February, 2021 infer alia io
consder, approve and take on recond the Un-
audiled Financial Resulls of tha Company for
the quarter and nine month ended 31st
Dacamber 2020,
The Notice i3 slso available on the website of
tha Compaiy al waw.aslaticaxygeniid com: and
alsa on the website of the Stock Exchange at
whew cae-india.com.
For Asiatic Dxygen Ltd.
Sdr-
Place : Kolkata Dipak Kadel
Date ; 4th February, 2081 Company Secretary

KANORIA SECURITIES & FINAMCIAL
SERVICES LIMITED

CIN; L1542 TWRB1216PLC 104529

Regd. Office: £ B.B.O. Bag (Easl)

Kolkata - T00 007 (West Bengal}
Phone: [033) 2230-7391; Fax: (033 22208317

Email: kanoriasecunbasmpmail com
Website: wenw kafsii.in
NOTICE

Notficz & hereliy given that pursuand fa Regulation
29 raad wilh Reqgulation 47 of tha SEB| {LODR)
Fegulations, 2015, 3 Meeting of the Board of
Directors of the Company will be held an
Saturday, the 13th February, 2021, nter a%a
b consider, approve and take on record the Lin-
audited Financial Resulls of the Company for
the quarter and nine month ended 318t
Decamber 2020,
Tha Notica & also available an the wabsite of
the Compary at www.ksfzhdin and also on the
website of the Stock Exchange at www.csa-
gt = Wiy B

For Kanoria Securities & Financial

Sarvices Limited

. Sadl-
Place : Kolkata Rajeav Agarwal

Date : 4ih February, 2021 Director

TIRUPATI SCREEN PRINTING CO. LIMITED
CIN: L1T309WB1980PLCI0TES
Regd, Office : & B.6.0. Bag ([Eas)
Kolkata ~ 700 001, (West Bengal)
Pheonee @ (133) 2230-7392, Fax: ((03) 2230-6317
Email : fiupaliscreenprint@omail.com
Webshite: wasw tspeitd.in
NOTICE

Matlica is heredy given that pursuant ba Regulsion
29 read with Regulation 47 of the SEBI (LODR)
Requlations, 2015, a keating of the Board of
Diractars of the Company will be held an
Saturday, the 13th February, 2021, inter ala
ko consider, agprove and take on record the Lin-
audited Financial Results of the Company for
ihe quarter and nine month endsd 31st
Dacamber, 2020.

The Nolics is also available an the wabsits of
the Company & www.tspciid.in and also on the
welrsile of the Siock Exchange at www.coe-
indi.com,

For Tirupati Screen Printing Co. Limited

Sdi-
Place : Kolkata Rajeev Agarwal
Date : 4th February, 2021 Director

JITF INFRALOGISTICS LIMITED
REGD. OFF. : A-1,UPSIDC INDL. AREA,
NANDGAON ROAD, KOSI KALAN,
DISTT. MATHURA - 281 403
CIN : L60231UP2008PLC069245
NOTICE
NOTICE pursuant to Regulation 47 of the
SEBI (Listing Obligations and Disclosure
Requirements), Regulations, 2015 is hereby
given that a meeting of Board of Directors of
the Company will be held on Thursday, the
11" February, 2021 at Jindal ITF Centre, 28
Shivaji Marg, New Delhi - 110015. Inter-alia
to consider and approve the Unaudited
(Standalone & Consolidated) Financial
Results of the company for the 3 quartef
ended 31" Dec 2020.
Pursuant to the Code of Conduct fof
Prevention of Insider Trading under SEB
(Prohibition of Insider Trading) Regulations
2015, Trading Window shall remain closec
up to 48 hours from the disclosure of above

Financial Results.

This Notice is also available on the website of
the Company www.jindalinfralogistics.con
and on the website of Stock Exchanges
where the shares of the Company are listed
namely, at www.bseindia.com ang

www.nseindia.com
For JITFINFRALOGISTICS LIMITED

Sd/

ALOKKUMAR

Place:NewDelhi  Company Secretary
Date: 03" February, 2021 ACS : 19819

Pradeep Kumar Dag
Managing Directo

Place:Kolkata
Date : 04.02.2021
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NOTICE TO ALL CONCERNED
My clients Sri Dwijendra Nath
Chatterjee & others of 10, Uma
Charan Bhattacharjee Lane, P.O
Ramkrishnapur, P.S & District-
Howrah-711101, have lost/ mis-
placed the all original documents,
titled deed etc in their name from
their custody in respect of the
property 10, Uma Charan
Bhattacharjee Lane, P.O.- Ram-
krishnapur, P.S & Dist- Howrah,
711101. Necessary G.D.E have
been lodged at Hawrah Police
Station vide No. 601 on 09/09/
2020. If any person got the said
documents, he is requested to
return back the all original
documents within 15 days from
this date hereof at my office,
otherwise the certified copy of
the aforesaid documents will be
treated as original. If any body
mortgaged the property the
property by keeping the said
original documents as collateral
security to any person financial
institution Bank that will be
treated as invalid and bad in law.
Madhulika Singh, Advocate|
Judge,s Court Howrah. D-118,
Natun Pally, Uttar Podra Howrah-
711109 Mobile No. 8290377004
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